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(b) it so the reasons for theiwr dis-
satisfaction; and

(c) the reaction of Government
thereto?

THE MINISTER OF LABOUR AND
REHABILITATION (SHRI R. K.
KHADILKAR): (a) and (b). Gov-
ernment do not have any information
except what has appeared in the
Press.

(c) It is essentially a matter with
which the trade union organisations
themselves are concerned.

Working of Ministry of Steel and
Mines

4437 SHRI P. VENKATASUB-
BAIAH: Will the Minister of STEEL
AND MINES be pleased to state

(a) whether 3 review hag been made
of the working of his Ministry;

(b) if so, the outcome thereof and
the decisions arrived at; and

(¢) the steps envisaged to improve
the working of the Ministry”

THE MINISTER OF STATE IN THE
MINISTRY OF STEEL AND MINES
(SHRT SHAHNAWAZ KHAN): (a) to
(c). The Estimates Committee of Par-
hament had in 1971-72 examined the
working of the Ministry of Steel and
Mines (Department ot Steel) on Plan-
ning, Development, Production, Distri-
bution etc of iron and Steel and Fer-
ro-Alloys. The recommendativns of
the Committee were considered and
suitable action taken thereon,

One of the most important function
of the Ministry relates to the many
Public Sector Undertakings with which
it deals Task force meetings are
periodically held to review the func-
tioning of the Undertakings

The performance of these Under-
takings have been reported regularly
to Parliament. There has been signi-
ficant improvement in performance,
particularly in Heavy Engineering
Units and in the production and avail-
ability of steel.
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Migrationg to Canada from Punjab

4438. SHRI RAGHUNANDAN LAL
BHATIA: Will the Mimister of EX-
TERNAL AFFAIRS be pleased to
state:

(a) the number of average monthly
emigrants seeking migration to Canada
from Punjab;

(b) the number of migrants seeking
migration each month during August
to October, 1972 and the causes of the
sudden increase; and

(c) whether a number of travel
agencies are exploiting the nnocent
agriculturists of Punjab; and if so, the
remedial steps being taken?

THE DEPUTY MINISTER IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRI SURENDRA PAL SINGH); (a)
and (b) The monthly average numbe:
of persong from Punjab who applied
for passports for Canada, from Janu-
ary to July, 1972, was 1290

The number of persons from Punjab
who had applhed for passports for
going to Canada irom August to Octo-
ber, 1872 was as under:

August 3,446
September 5,736
October 3,810

In practically all such cases, however-
besides Canada, the applicants 1ndi-
cated various other countries as well,
and the purpose was stated to be
“gocial visit”, etc., and not immigra-
tion as such

The reason for the sudden increase
in the number of persong wishing to
go to Canada, during the period August
to October, 1872, ostensibly was a
widespread apprehension among the
applicants that entry into Canada may
be further restricted, after the Elec-
tions there scheduled to be held on the
30th October, 1972,

(c) There have been reports that
Travel Agents in Punjab and Haryana
have been pressuring the more credu-
lous sections of the population to go
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te Conada, by promising them lucra-
tive jobs and a life of ease and luxury
The Government has taken due note
of these reports and has drawn the
attention of the concerned State Gov-
ernments, inter-alia to enlighten the
public about the hazards of falling a
prey to the machinations of unscru-
pulous Travel Agents. Further, all the
Passport Issuing Authorities have been
instructed to exercise greater viei-
lance 1n the case of applicants who
wish to go to Canada and, where con-
sidered necessary, call for such addi-
tional information as may appear re-
levant, with a view to establishing
the bonafides of the applicants.

Arrival of British Passport Holders in
India on Expulsion from Uganda

4439. SHRI RAGHUNANDAN LAL
BHATIA: Will the Minister of EX-
TERNAL AFFAIRS be plcased to
state the number of British passport
holders who have arrived India on ex-
pulsion from Uganada?

THE DEPUTY MINISTER TN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRI SURENDRA PAL SINGH):
About 3000, Sir.

Problemg of Indians Living Overseas

4440, SHRI VARKEY GEORGE: Will
the Mimster of EXTERNAL AFFAIRS
be pleased io state:

(a) whether Government are in
touch with the problems of the Indiang
living overseas; and

(b) if not, the steps being taken by
Government 1n this regard?

THE DEPUTY MINISTER IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHR] SURENDRA PAL SINGH):
(a) and (b). The Government of India
keep 1n touch with the problems of
Indian nationals and people of Indian
origin abroad, and provide consular
and other facilitieg in respect of Indian
nationals abroad.
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Expeaditure Incurred on Schemes for
Rehabilitation of Disabled Jawans gnd
Families of Killed Soldiers

4441, SHRI N. K P. SALVE: Wil
the Minister of DEFENCE be pleased
to state the expenditure so fatr incur-
red on mmplementing the schemes for
the rehabilitation of disabled Jawans
and the families of those killed in the
last Indo-Pak War?

THE MINISTER QF DEFENCE
(SHRI JAGJIVAN RAM): The measu-
res taken for assistancg to the disabled
and to the families of those killed or
disabled;

(1) Laberalised pension
(1) Free education of children.

(iii} Preferential treatment in em-
ployment.

(1v) Free allotment of land and
accommodation

The co-t to be incurred on pension,
education, land and accommeodation is
a continuous charge accepted by the
Central and State Governments and it
1s not feasible to indicate the expen-
diture on a given date.

Further, the Central Government
have created 4 Fund of Rs. 5 crores,
out of grant made by National Defence
Fund, tor giving financial gssistance
according to individual needs.
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